No.A-45011/11/2011-Ad 1
Government of India/Bharat Sarkar
Ministry of Corporate Affairs/Korporate Karya Mantralaya

v 4

‘A’ Wing, 5" Floor, Shastri Bhawan,
New Delhi, the 04" June, 2012

OFFICE ORDER

The following work allocation are hereby ordered with immediate effect
and until further orders :

(1) The work of Professional Institutes, Admn.JV, CL.III and
Insolvency will be looked after by Shri B. Koteswara Rao, Director.

(i)  Shri Navneet Chouhan, Director will also look after the work of
CL-VI and CL-VII Sections in addition to his existing charge of
IICA and e-Governance Project of OL Offices,.

2. This issues with the approval of Secretary, MCA.
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Under Secretary to the Government of India

All Officers/Sections of the Ministry.
Secretary/SS/JS(A)/JS(R)/IS(M).
PS to CAM/PS to MOS, Corporate Affairs.

e-Governance cell for uploading the order under the category ‘Miscellaneous’.
Guard File.
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